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LAW DEPARTMENT

NOTIFICATION

The 30th January, 2017

No.895—l-Legis-i7i2015/L. —The following Act of the Legislature of
the State of Odisha having been assented to by the Governor of Odisha on
the 18th January, 2017 is hereby published for general information.

Short title.

ODISHA ACT,3 OF 2017

THE OOISHA INDUSTRIES SERVICE (VALIDATION OF
APPOINTMENT OF ASSISTANT MANAGERS AND

ASSISTANT DIRECTORS)ACT. 2015

TO VALIDATE THE ADHOC APPOINTMENT OF CERTAIN

ASSISTANT MANAGERS AND ASSISTANT DIRECTORS OF

INDUSTRIES MADE ro THE OOiSKA NOUS TRES SERVICE.

BE itenactedbythe ofheStateofOdshainthe
Sixty-seventh Year of Republic of India as follows-•—

1. ThisAct may be called the Odisha IndustriesService (Vaidaion
of Appomtrnent of Assistert Managers and Assistant Oirectcrsj
Act, 2016.
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2. In thisAct unlessthe context otherwiserequires,—

(a) 'Assistalt Manag« Assistant Drectcr• means he
Assistant Managers Assvs*amOWec-torsof Indls&les
appinted ta Odisha fnålsries Services,

(b} •Recruitmerå ru)es• ryeans the Odisha Industrie Service
Rul—. 1985:

(c) •Serviæ' Irdustries Service; and

(d) "Year means the Calender Year.

3. (1) anything eonianed in the Recruitment
rules, eight Assistmt and AssistAnt Directors of

Industries as specified in the Schedule with their nacres, dates
of birth and dates of appointment, who were to the

serviæ On adhoc basis the State Govanrnent and are

as such. shall. for atl intents-and Wrp%es, be
deerned to have been validly and regularly appointed to the
services as Assistant Mar*r and Assistant Drector with effect

fromthedateOfcormwEernertof thisActandaccordinøy.
suchappointmeMshall challengedin any courtof mergy
on the ground that such appoMrE-nts were made ott-wwise
than me laid dom in the Recruitmem rules.

(2) The inter-se-seniortyOfthe adhoc Man*rs and
Assistant Of IMuÜies whose appointrnents are so

sub-section (1} shall determined on tha ba±s

their of appointments adhoc basis in of

as snovm in the and they be erbloek
junior to the Assistant Managgs and Assistant Directors of
IndusVies in that year in acmrdame tho
Of the rules.
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(3) The savtces by Assistant Manager and
Assistant Diredor of Industries whose appomtrnents so

validatæ, pior to the of this Act, subject to the

prc»igons in sub-section Shau Gount for the purpose of their

pension, leave and increment and no other ptrpose.

SCHEDULE

Sl.No.

2.

3.

4.

5.

6.

7.

8.

Names of the Assistant Manager
and Director of

Industries.
(2)

Sri Subhasis Pattanaik

Sri Kankan Ghose

Sri Ch&nanda Mishra

Sri Bishnu Prasad Dash

Sri Pitambar Parida (SC)

Sri Sisir Kumar Rath

Sri Tarun Kanta Mohanty

Sri Gopabandhu Pradhan

Date of Birth

24.01.1966

2706.1965

09.051967

2502.1 6

2505.1963

02.05.1965

22.02.1966

2011.1956

Date of adhoc

3012.1998

30.12.1998

30.12.1998

30.12.1998

30.12.1998

30.12.1998

30.12.1998

30.12.1998

By order of tie Governor

BIBHU PRASAD ROUTRAY

priwipal Secretary to Govemment

Printed andpublished by the Director, Printing, Stationery and Publication, OdishaCuttack-IO
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